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IN THE INCOME TAX APPELLATE TRIBUNAL 
      Hyderabad ‘ B ‘  Bench, Hyderabad 

 
Before Shri J. Sudhakar Reddy, Hon'ble Accountant Member 

AND 

Smt. P. Madhavi Devi, Judicial Member 
 

ITA No.43/Hyd/2018 
(Assessment Year: 2014-15) 

 
Sri Davender Kumar Parakh 
Secunderabad 
PAN: ADLPA6506F 

Vs Dy. Commissioner of Income 
Tax, Circle 10(1) 
Hyderabad 

(Appellant)    (Respondent) 
 

For Assessee : Shri Nehru Moorthy 

For Revenue  : Smt. N. Swapna, DR 
 

 

 
O R D E R 

 
Per Smt. P. Madhavi Devi, J.M. 

 
 This is assessee’s appeal for the A.Y 2014-15, against 

the order of the learned CIT (A)-6, Hyderabad, dated 31.8.2017.  

 

2. At the time of hearing, the assessee has filed a letter 

dated 18.03.2018 stating as under: 

 “18th March, 2018 
 

From: Sri Davender Kumar Parakh 
 301, 3rd Floor, Diamond Towers 
 SP Road, Secunderabad 500003   

 
To 
 
]Income Tax Appellate Tribunal ‘B’ Bench 
Room No.502 & 505, 5th Floor 
CGO Towers, Kavadiguda 
Secunderabad 500080 

Date of Hearing:  18.06.2018 
Date of Pronouncement: 18.06.2018 
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Ref: Davender Kumar Parakh: PAN No.ADLPA6506F 
Sub: Appeal No.43/Hyd/2018, A.Y 2014-15 
 
In regard to the above subject, we would like to mention 
that the case of the assessee for the A.Y 2014-15 is similar 
in nature for the A.Y 2013-14. The case for A.Y 2013-14 
was dismissed by the Hon'ble ‘B’ Bench of Hyderabad. 
As such we are herewith withdrawing the case of the 
assessee (Davender Kumar Parakh, Appeal 
No.43/Hyd/2018; A.Y 2014-15). 
Thanking you, 
Yours truly, 
For Davender Kumar Parakh 
Sd/- 
Appellant/Authorised Representative” 

 

3. Taking the same into consideration, the assessee’s 

appeal is dismissed as withdrawn. 

 

4. In the result, assessee’s appeal is dismissed.   

Order pronounced in the Open Court on 18TH June, 2018. 
 

   Sd/-                          Sd/- 
(J. Sudhakar Reddy) 
Accountant Member 

          (P. Madhavi Devi) 
          Judicial Member 

 
Hyderabad, dated 18th June 2018. 
Vinodan/sps 

 
Copy to: 
  
1 Sri Devender Kumar Parakh, Plot No.309, 3rd Floor, Diamond 

Towers, SD Road, Secunderabad 500026 
2 Dy. CIT, Circle 10(1) Hyderabad 
3 CIT (A)-4, Hyderabad 
4 Pr. CIT – 6, Hyderabad 
5 The DR, ITAT Hyderabad 
6 Guard File 
 

By Order 
 

 


